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A DPI IN IS TR AT IV E TR IOU NA L_ 	 f.  
6  !]UJJAHATI BENC1-i 

Q 9 a 

No. 	0 	0 

ant(s) pp lic 
vs_ 

x 	 Respondent(s) 

Advocates for the applicant( ~j) 

__jdvocates for the Respondent (s) 

Of f  ice Notes I 	[)a te ___Cou.Rts 1_0rders 

8.10.96 Learned -"counsel 	Mr. 	J.L.Sarkar 

i for,the applicant. 
C earned, _Sr., C..G.S.C; ~ Mr. 	S.Ali, 1, 

for the respondents. 
JP0 

Dated 
I 	Hear*d Mr."Sarkar for admission. 

"/0  
In this application the applicant 

'has 	impugned 	the 	Order 	No. 

DDG(NE)/Transfer/96/332 	dated 	25.9 ~ -337 
\zz-: 7 

1 96 
, 
transferring 	the 	applicant 	from 

Guwahati 	to' 	Lunglei 	and 	declaring 	him 
I surplus. 	It 	is 	understood 	that 	the 

applicant 	has 	not 	been 	released 	till 

'date. 	The 	application 	needs 	not 	be 

admitted at this stage and it is.disposed 

'of with a direction to the respqndent No. 

2, 	the 	Deputy 	Director 	General, 	North 

'Eastern 	Region, 	All 	India 	Radio, 

Chandmari, 	Guwahati 	to 	dispose 	of 	the 

'representation dated 3.10.96 submitted by 

the 	applicant 	to 	him within one month 

'from 	today 	by 	a 	speaking 	order. 	The 

respondents are further directed to keep 

in abeyance the operation of the impugned 

order 	DDG(NE)/Transfer/96/332-337 	dated 

125.9.96 	pending 	till 	disposal 	of 	the 

aforesaid representation dated 3.10.96 by 

trespondent No. 2.Liberty to the applicant' 

to 	approach 	this 	Tribunal 	if 	he 	is 

aggrieved 	by 	the 	decision 	of 	the 

respondent No.2. 

Application -is disposed of as above. 

Contd. .. 



O.A. No. 230 of 1996 

8.10.96 	 .COPY -of., the order be supplied on both s 

e  3 
the counsel of the parties. 
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~_.IN THE CENTRAL ADMINI-STRATIVE TRIBUNAL 

GUWAHATI BENCH 

'1~n 	a lication under Section 19 of the Administrativel 

Tribidnals Act, 	1985. 

VOY'~ ,via  

1
0 A* No* 	2_<~  0  /96 

Shri 1~~ Bandhu Choudhury 
Y" 

.-versus- 

Union of -India & Ors, , 

I N D E X 

Sl. No. Page No. Annexure 	Particulars 

A Letter dated 22.8,96 

E.E.-(Civil) AIR * Guwahati v 

2 B Representation dated 22.8. ,96 

3 C Order dated 25.9.96 

4 D Seniority List ; circulated 3 
on 4.9.96 

5 Extract for surplus 	Policy 
6 P Representation dated 3.10.96 

Signature of thdl ~,Eplicant 

:614 
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Pattictlars  of the Applicant. 

Shri Desha Bandhu Choudhury 

Upper Division Clerk 

Office of the Civil Construction Wing,(C) 

All India Radio, Guwahati Division 

Guwahati 

2. 	Particulars of the Resp ndents 

1. Union of India 

(Through the Directorate General, 

All India Radio, New Delhi). 

Dy. Director General 

N.E. Region 

All India Radio, Chandmari 

Guwahati. 

3* Exec~utive Engineer(Civil) 

Civil Construction Wing,, 

All India Radio 

Guwahati Division 

Guwahati 

4. Dy. Director General 

Door~arshan,Kendra 

Guwahati-781024 

3. 	Particulars -for which  this A-0plication  is 
. 

made. 

This-application is made against Office Order No. 

DDG(NE) Transfer/96/332-337 dated 25.9.96 issued by'the' 
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Dy. Director General, N.E. Region, All India Radio. 

Sub Surplus and Transfer in violation 

of norms. 

4. 	'Jurisdiction 

The applicant declares that the subject , matter 

of . the application is within the jurisdiction of the 

Tribunal. 

'50 	Limitation 

The applicant declares that the applicant is 

within the period of limitation under Section 21 of 

the Administrative Tribunals -Act, 1985. 

6. 	Facts of the case 

6.1. That the applicant is-a citizen of India and as 

such is entitled to the rig~its,and +xEaiie-l~s guaranteed 
V1 

by the Constitution of India, 

6.2 That the applicant was appointed as Clerk Grade-I 
- 

I 

(now called Lower Division Clerk), in the All India 

Radio, NE Region and posted at Guwahati gub Division' 

under Asstt. Engineer (Civil).. CCW (AIR). 

6,3 That he was promoted as Upper Division Clerk with ,  

effect from 1.12.1990, has been working in the Civil 

Construction Wing (Civil) AIR, ,Division-II at Guwahati. 

While working'as - UDC in the sai6,office the applicant 

could know that there would be some transfers for 
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abolition of the said Division II'office. He submi 
I 
 tted 

a representation dated 22.8.96 to the Deputy Director 

General', N.E.R., A.1,R for posting as U.D.C. in Doordarshan 

'Xendra, Guwahati where a~ post of UDC Was lying vacant. 

He also indicated his next choice as (1) DDK, Itanagar 

and (2,) DDK,Tura.'Hi 
. 
s representation was forwarded by. 

the Exe.cutive Engineer (Civil), AIR,Guwahati under letter 

dated 22.8.96. 

Copies of the letter dated 22.8.96 and the 

representation.dated 22.8.96 are enclosed as Annexure'Al 

and I BI respectively. 

4. 	That the applicant was dnd'er'le'iti g mate expectation 

that his representation would receive due consideration, 

But most unfortunately theapplic ant has been said to be 

surplus' and transferred to AIR, L.unglei by and order 

dated 25.9.96 issued by the - of~ ice of the Deputy Director 

General,-AIR*  Guwahati. 

Copy of*the order dated 2-5.9.96 is enclosedas 

Annexur'e C 

5* 	That the applicant begs to state that he has been 

arbitrarily and whimsically treated-as surplus. There are 

good number of employees who are junior to him in the. 

cadre of U.D.C. in AIR/DDK, N.E. A Region. The Position of 
U-140-1 11. * 	 1;vr 	a 

the applicant 'at s6rial No. 2 10  the juniormost in the 

said list 

.
Copy o  f the-seniority list circulated on- 4.9, 

1996 is enclosed'as ALnnexure $DO, 

k, 
. 

I 



That the cadre of the applicant consists of UDC's 

of AiR/DDK , of all the stations of N.-E. Region and the 

Transfer is guided according to the seniority of the 

cadre. 

That the Govt. of India, Directorate General, 

AIR, has 	61"Idt d the- review scheme for re-deployment 

of surplus staff under Circular dated 2.7.1989* Annexure-' 

I of the said revised',scheme deals with the identifica- 

tion of 	 their surplus staff establishment 

and their further disposal* Para 3.0 ZLIZulates  the stel2s 

for identification of sUE21us staff. 

Some relevant extracts are quoted below 

11 3.4.1. Determine -the number of persons yet to 

be declared surplus. Prepare a list of junior most 

persons equal to such number by following' the reverse order 

of seniority. 

3*5*1*' where employees are.  to be declared surplus 

out of a . cadre in the reverse order of seniority invit6 

-options from persons higher up in the 1adder of seniority 

who would suomoto like to be . dec- lared surplus in prefer-

ence to theirjuniors included in the aforesaid list (vide 

steps 3.4.1 above) for availing of ~ the benefit of volun-

tary retirement or re-deployment. Obtain options from 

such staff 16 the proforma......... 

3.6 Now identify the persons due to be declared 

surplus. 

k 
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3 . 7 .1..Prepare a list of'the persons so identified 

as surplusin the cadre, arrange in the prevailing 

order of inter-se-seni;)rity, 

It is stated that the applicant has been 'treated 

as surplus and transferred in total disregard of the 

policy. 

Extracts from the said scheme ~ is enclosed as 

Annexure 

8 . 	Tha,~ the applicant submitted a representation 

dated. 3.10.96 ag 
. 
ainst the order. to treating ~ im surplus 

and.transferring 
.. 

him out O'f , Guwahati. His representation 
is still .pending and he is still co  ntinuing inthe 
present place ~ of Posting. 

- copy of the representation dated 3 -.10.96 is 
enclosed as Ann'exure 

7. 	Re  1 jefs Souqht for 

Under the cir 
. cumstancesIthe applicant prayes for 

the following relie,fs 

The order treatinghim'surplus by the order 
dated-25,9,96 be set aside and quashed, 

2. 	The I order of transfer by Office order dated 
25 .,.9 . 96 ,c.onseque.nt upon treating him as surplus be set 

aside and quashed. 



3. 	The applicant be posted at Guwahati or 

place of choice after determination of real surplus 

staff according to revised policy. 

The above reliefs ari ~~ prayed for on the follo wing 

amongst other-, 

-G R- 0 U N D S- 

For that xhtx'the 'applicant is not.surplus 

employee. 

For that the policy of surplus determination 

has not been observed while issuing the Transfer order. 

.01 

For that there are many junior persons in 

the cadre of the applicant and as such he cannot be 

surplus and cannot be transferred on that account. 

Thatthe transfer order is arbitrary a ~d 

whimsical and'violative Of policy - of Transfer and surplus. 

For l that in the facts and circumstances of 

the case mala fide and malice in'law is the foundation of 

the Transfer order. 

8. 	Interim Order 

During the pendencyof the case t he applicant prayes 

for the following interim order 

Ifte . order treating surplus and the order of Transfer 

by order dated 25.9.96 be 'suspended/stayed, 

The - above relief is prayed for the.§rounds indicated 

in 'para 7.above.' 
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The applicants states that he has not filed 

any Obher case/application before any other court/ 

Tribunal, 

10, 	That the applicant-has represented to the autho- 

rities and there is no other remedy under any rule t  

except this Hon l ble,Triburial.. 

Particulars  of the Postal Order. 

I,P.Ok No. 	 4591 

Date of Issue 	T-16 - -96 

Issuing Po s t Of i ce 

iv.* Payable at 

V E R I F.I C A T 1  0 N. 

I #  Shri Deshbandhu Choudhury, son of late Doyal 

Bikash Choudhury, Aesident of Bamunimaidan, Guwahati-21 

aged about 31 yearsp do hereby verify that the statements 

made abov'e are true to . my  knowledge and that I have not 

suppressed any material facts. 

Guwahati 	 'i pature Sigpatu e 
7 



--------------------- 

Goveri-imvnt of India 
office of t1 le  Executive Enginet ~-,L- (Civil) 
Civil Collstruction WingsAll India Radiu 
Ta.cun Nagar, 13ye-lane ,.Jo.l(Near A-i3-C-) 

Gawahati-5. 

NO.CWG/AIYVACUPti/3(1)/96-97/li-)O ~;- 	Date 

To, 
The Deputy Director General (NER), A111~1 
chandmari, 
Guwahati-781  003. 

Subject 	Representation for posting at s- 

i) Guwahati or 11) itanagar or iii) Turao 

Sir, 	 - tion k;nclosed please find tne representa 
sjlb;~ Ilitted by Sri D.CI-Ioudhury; U D.C., CCW' 
for  favou r of your kind perusal and further- suitable 

action. 
III this connection, reference to kk" xix'iux 

iial:xser  Xxx D.G., CCW, AIRv New Delhi l etter 14o.A.45011/2/ 

96-Cw-V/26 dt-.17-01-96. is made and requested that Sri D. 

Choudhuryl UDC may please be posted at the nearest 
station as deemed fit. 

yours faitlif -ally, 

Executive Ellgillc-r(c 
Enclos The representation 

	 All 111dia Rdc!iJ; (jL-i" 
in original. 

i 

-0-0- 

i~ 
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To, 

The Dy Director'Gairaral, 
Chandmari, 
Guw,1hati-3. 

( Thfaugh proper channel 
Subj ect 	Raquest for posting of self - 

Sir, 
with due respect and humbLe sutxAs-,Aoai i 

to lay before you the followilig f#--w lines for favour of 
your kind perusal and sympathetic considQration please. 

That sir, I am one among the staff'who beca;1 -it! 
excess due to abolition of the then Division-11, Guw,ilit. -iti. 
So far I was not much concwrned ai,,)out my posting thi;ikin ~j 
that X might be posted at Guwahati. gut sir, the letter 
of the Chief 6ngineer(Civil)-II, CCW, AIR, New Delhi, vide 
No. 	 dated 

wherein he shoWd7his inability to pay our sularies from 
October , 1996 onward and requested your honour to get us 
adjusted within ti.F.. Region, compelled me to bring thQ 
facts of my strugling life to light. 

That sir, I w the soie 
fatilly consisting of my widowed mother and four young,!.c 
brothers and sisters. They are all students. In thesu a.-lys 
of rapid price rise, it becomes very dif::icult for mo~ Cj 
cope with the growing needs of all the members with ttiu. 
limitud, meagre salary of an u.D.C. 

That sir, apart from my financial jssistanct ~ , 
the fanily needs iny continuous yuidance at avery stt-p, is 
there exists none elder ( after the expiry of my father; 
late D.11. Choudhury ) except my illitirate mother. MOX -eUvt.:4:, 
my life will be at stake maintaining two establishmunL6 at 
Guwahati and outskirts. 

That sir, urider the circumstances stated 
above, mpy I have the opportunity to seek your favour of 
sparing a little bit of your precious time and effort to 
look into the matter and consider me for posting at Gily 
in DDK whereing a post Of UqD.C* is stated to be lying 
vacant. If in case, it becomes impossible, the next choicu 
may be 

' 
taken as (i) DIA, Itanagar and (ii) PLV,, Tura iii 

order of preference please. 

Date~d Guwahati, 
The 22nd August,  1196: 

Yours faithfuil i , 

D. cnoudhLiry 
UDC 

CCW.- d%1 V-- Ghy 

-0-0-0- 
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AT 
No. GHY . 1 ( 14) 

06vernment of India~ '  
Ministry of Information & Broadcastinig - . 	

A I I 	 l- India Radio:::: uwahati t 

1'~k rj;'-"qY 	 Guwahatipthe 29thAugust'96 

m~L,(DRANDum 

iority List of Head Clerk/Accountant Seni ,  r S 	 Storekeeper/Upper Division Clerks as on 0'.01.96 in the Noxth Eastern Region of All India Radio/ Doollarshan/CC'fi has been ~ PrePared . and the same is enclosed. 

The Heads of statibns/0 4 fices of AIR/DD/CC'-4 in he N.E.Region are requested to ex1 amine the above list wit - the service particulars of the person concerned and 
c i.T ;ulate the list amori-Gt a ll concerned officials i rrime - d i,, -,ely and intimate err~' O-rstommisionnl etc. if any, to 
t h s station late!;t by 20.09.96.3~tj if no information is xr'Gived by 20.09.06 it w_"l';_ be Presumed that there is no cc Plaint f-rom - any friefa'*)er of- yo ur s t c-I ff. 

The service oart -_*culars of HC/AC/SSK/SK */UDCS' w] se names are not inclu"ed -n this list may also please 
br forwarded to thir, off-*-(, i -,ned - ately in the prescribed. P r )forma in the seniorf.tv list so that their names can be it 'luded in the ne; , t senlorit-! 

L This may be 1-reated as MOST  URGEfff. 

Chabin' MedA 
Asstt. Station Director, 

for Station Director. 

C....3y to:- 

i. The Director GeneralpAll India RadiopAkas~hvani 
BhavanpSansad Marg,New Delhi-110 001 for* infor-
maticn. The Seniority List of HC/AC/SSK/SK/UD.Cs 
are forwarded herewith in duplicate 

2. The CePuty Director General(NE)pAll India , Radio 
Guwah-.iti for kind information alongwith a copy 
of se.-Uority list of HC/AC/SSK/SK/UDCs is fox- 

. wardei herewith, 
All Heads of Stations/Kendras/offices' of AIR/. DD/C(',W in the North Eastern Regi'on. 

for Station 

'/ _ 

C 

04k 

0 	1 

3 _4 0 



SENIORITY 'LISf OF UPPSR DIVISION CLERK/STOREKEEP ' 
ER(Jr-'). IN THE N.L REi'31UN 

/DOORDARSHAN/CCW AS. ON 01.01 .96 OF ALL UUIA RADIO . - - - -, - :_ - . -.;* - - - - - - - - - - 	
't e o f f jDate of 	~ Dat-e of 	§Da 	 jWhether§Nhethea:- ~ Place of ~ Remarks 

lEdu'catio- -1 Date 0 
Sl 	Pame 	 P -t-/QP/- SO-/ST/ present nal qqali-1 .  birth 	1 1st ap tt continuous. 1 which 	 k. 	

I apptt.- in 	seniority 	 %_1 N 	 in AIR DD 	 Item'p. §OBC 	posting. Itication 	 lin what JCCW and 	Ithe present lcounts' in I 	§ 

~
Which 	

I 
grade 	

I 
the present 	 § cadre, 

cadre 	nate of regu- grade. 
~ lar apptt.in  
the present 
grade 

7 	 8 
2 	 3 	 _4 	 6 . 	 10- - - 

Smt. 13. Sharma 	H,S. 	18.7.49 	21.9.67 	4.9.73 	9.9.74 	Pt. 	Neither AlR q Sillchar 
9.9.74 	 as UDC 

Shri S.K.Bhattacharjee HSLC 	10. 1 .48 	9.6.72 	21.6.74 	15.9.76' 	Pt. , 	-do- 	-do- 
15.9.76 

1.9.42 	11.8.64 	1.2.74 	9.6.77' 	Pt.. 	S/C 	AIR,:3hy as UDC 
S hr i ~.;.K. -  Das 	hiatzic 

9.6.77-  

C 
Smt. K' -Cl h a kr a b or t y Matric 	15.3.44 	28.9-.64 	6.7.76 	9.6.77 	Pt. 	Neither DDK,,ahy as UDLI 

5; Shzi 3. CC Roy 	Matric 	1.5.43 	29..3.6.5 	1.2.74 	5.3.80 	Pt. 	S/C 	DOG (lq" 
5.3.80 	 as UDC 

I 

B.A. 	1.4.47 	11.2'.66 	11.2.80 	3.6.80 	Pt. 	Neither .'%'IR,3hy as UDC' 
Shri A. . K Bora 	 -3.6.80 - 

'IR,Agartala 
u' 	 11.3.48 	1.3.73 	~_)4.5.79 	12.9.80 	Pt. 	-do- 	n 

Smt . Sila Pa 	
7~79. 80 	 as UCC 

S mt. c. ,,(. Thapa 	HSLL; 	1"3.57 	4.4.75 	14.9.84 	14.9.84 	Pt 	-do- 	D~l, A izavql 
as UD ~_ 

S hT 
. 
i G.N.Talukdar. 	B 	-1.9.52 	17.7.72 	.9.11.84 	9.11.84 	Pt. 	-do- 	S9 .1 E (C) , CCPW,. 

A.IR,::3hy as UDC 
Contd'...2/ 
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(3) 

	

2 	 3 	 -4 	 5 	 6 	 8 	9 7 10 
2 J4  Shri R.C. Baruah(Seal) B.A. 	1.11.49 	8.9.70 	11.11.86 11.11.86 	 Neither DDK,3uwahati 

a S TDC 
Shri P.R. Deka, 	P.U. 	1.6.51 	5.7.72 	11.11.86 .86 	Pt. 	S/C 	Sg . ~  (C) 

AIR,Ghy as UDC 
Smt. Ratna. Podder 	HSLC 	22.12.48 ..'l .10.73 1.12,86 	1.12.86 . 	Pt. 	Neither' 	p .kIR,,~ hy 

a s LJDO 
Shri P.C. 3arua 

. 
h 	B.Com 	1.1.53 	1.2.75 	11.12.86' 	11.12.86 	Pt. 	-do- 	DDK,Dibrugaxh 

as UjrC 

Shri T.C. Baruah 	H S L ICI 	100.51 	5. ~?.75 	2.3.87 	2.3.87 	Pt. 	S/T 	-do- 
.28. Shri S. agendra 	Matric 	1.3.42 	5.6.65 	5'. 3. 87 

	

Singh 	 as Choukidar 	
5.3.8.7 	Pt. 

. 	Neither AIR,Imphal 
as SK 6.9.73- 

as CC-II (Ad-hoc) 
27,b.74 ReT. 

Shri P.C. Das 	B.A. 	1.1.53 	15.9.72 	3.11.87 	3.11' ..87 
as-Peon. 	

Pt. 	S/C 	A*I.R,3uwahati 
as SK. 

Shri Amulya Sarma, 	HSLC 	1.1.53 	1.2.74 	9.11.87 	9.11.87 '  

	

Pt. 	Neithe 	-- uwahati A I R, 
as UDC 

31.,Shri P.K. Sarmah.. 	B.A. 	9.6.55 	27.8.75 	12.11-.87 	12.11.87 	pt.. 	-d'- 0 	DDG l  
Ghy as LJD C 

32 Shri G.C.. Choudhury HSLC. 	9.1.54 	12.10.76 	12,11.87 	12.11.87 	Pt. 	-do- 	AIR' p  Guwahati 10.1.78 as UDC 
33. Shri P. Ru . n.g sung 	B, A 	1,3454 	5 - 4.73 	8.2.88 	8.2.88 	Ft.. 	8/T DDK phal ILT 

a s 
.34. Smt. R. Marina 	HSLC 	1.3.54 	1 * 7 * 74 	8.2.88 	8.2.88 	pt 'T 
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( 5 ) 

7- 	 9 	10 
6 5 

	

3 	 7_ 7 	7. 

S /T 	AIR, Imphal 

Smt. Awtzaching 	B.A. 	23.9.60 	1,12.80 	29.3..88 	29..3.88 
as UDC 

J9.12.80 	30.3.88 	30.3.88 	
Pt 	Neither 	-7 do- 

SM.t. Kh. Tararani 	Niatric 	
1.3.47 

Devi 	 '(Hindi) 	- 	
DD.,,~c,3uwahati. 16.5.88 	p 	-do- 

	

P.UC 	16.75.58 	J...9.81 	16.5.88... 	 as UDC 
5o. Shri Mi. --)ezbz-ruah 

10.6.88 	Pt. 	-do- 	AI.'1%,Silchax 

51.-  Shr i G. San 	 HSLC 	11.11.60 	16.6.81 	10.6.86 	 as UDC 
a s HT 

	

20.8.88 	20.8.68 	pt. 	-do- 	N 	A I 'A , Now/at f"JR, 

	

.3urung 	 1.7.48 	1.4.74 	 Shi  I  long Kohima 
as UDC Shri S 

	

8.54 	3.12.80 	20.8.8E~ 	 20 ~ 8.88 	pt.. 	S/T 	-do- 
Smt .  1~,. Sohliya 	HSLO 

ig..12.80 	20.8.88 	20.8.88 	
Pt" 	S/T 	-do- 

1.3.57 
Shri L. Nongslej 	Ulf,  

	

t. 	Neither AIR,.',,gartala' 

	

3.4.59 	25.5.79 	28.11.88 	28.11.88 	p 
Shri Bivas Deb 	H.S. 	 3G-II(Ad-hoc), 	

as SK 

1  ---T-Reg 

	

1.5.57 	7.12.81 	28.12.88 	28.12.88 	Pt. 	-do- 	
'ic ~_ar as UDC PUC 	 si h 

560 Shri L.H.K. Singh 

489. 	pt . . 	S/T . 	AIR,3um~ hati 

	

1.9.60 	5.9.81 	11.1.89 	11.1' 
x y 	JLJIS LO 	 as UDC 

Shri H 	Narza 

	

Pt. 	S/T 

	

1.3.57 	2.9.81 	2j.1.89 	23.1.8 9  
Smt. Chitra 13_3 y a r i 	HS LC 	 3hy as UD~ 

r% 	 _1 J_ 	 ~1 rz r 	S 	I I 

	

A 	 9.:Do 	 Z. 
_.urkayastha B.A. Smt. D. 

Contd...6/ 
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(7) 

- - - 

2 
- - - - - - - - - - - - - 

3  
- - - - - 

4 -  
- - - - 

5-  -- - - 6 - - - - - - 7 --- - 
8  

t~~ 	9 10 	-.I - - - - - - 

73.' v, i s 
. 
s S. Jahan. HSLC 18.3.53 23.12.75 29.9.89 29.9.89 Neither DDK,Dibrugarh' 

as UDC 

 Shr i B.c. Talukdar HS S L Cl 1.1.57 3.8.79 30.9.89 30.9.89 Pt. S 9 - E ( C 	Cl C 4 , A I 
Ghy as UDC 

 3 hr i U.K. Bhuayan P.U. 27.9.61 15.9.82 30.9.89 30.9.69 Pt. S/T 5DK,3uwahati 
as UDC 

 Shri Saikia HSLO 2.11.52 20.4.71 30.9.89 30.9.89 pt. 030 DDK,Dibrugarh 
as Peon as UDC 
1.2.75 
as LSC 

 Shr i S.K. 	Acharjee. HSLO 9.8.56 25.5.81 6.10.89. 6.10.89 pt. Neither AIR,Haflong 
as UDC 

 Shri Dh ,_:;.zei Changkakati _HSL~-  1.8.63 21.8.82 1.1.1.89 1.1 1 1.69 -do- Cc4q (T-::) 	AIR t  
'13 h y a s U DO 

 S hr i R.K. su:ohaschandra HSLC 1.7.61 1.1.81 22.12.89 22.12.89 -  Pt. -do- DDK,Impbal 
Singh as UFDC 

 Shri Sailen Ohoudhury H.S. 6.1.64 9.9.83 25.1.90 25.1.90 ~ QP -do- CDK,Agaxtala 
as SK/UDC 

 Shri MI.K. 	1,,iazumdar *  B.Com ./ 5.2.56 1.4.80 9.4.90 9.4.90 Pt" -do- -do- a's UDO 
3 oA 

 Shri iyot-4 prakash B.A. 5.1.58 11.12.81 9.4.90 9.4.90 Pt. -do- AIR,Imphal 
S i ng h a s UDC 

 Smt. B. Sonowal Gogoi B.A. 1.5.59 22. 1 D -8.3 19.6 0 90 e tz'  pt . ~- 	s /T A I-" ri,Dibrugarh 
a -y UL)C 

Contd...9/ 
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4.  

(9 

	

3 	4 	 6 	 8 	9 	i 0 2 	 7 

Shri N.Joychandra -  Singh B.A. 	1.1.61 	5.9.84 	6.12.90 	6.12.90 	pt. 	OBC fQH 	ODK,Imphal 
(AN) 	(AN) 	 as JRO. 

Shri L. Shanti Kz. 	HSLC 	1.1.63 	5.9.84 	6.12.90 	6.12.90 	pt. 	Neither DDK,Imphal 

rvieitei 	 (AN) 	(AN) 	 (OH) 	as UDC 

Smt. Chinkholhing 	HSLC 	 2.'6.80 	7,12.90 	7.12.90 	Pt. 	S /T 	AIR,Imphal 
P_ S UDC 

	

wu HSLC 	5.4.63 	3.9.85 	7.12.90 	7.12.90 	~ t. 	S /T 	AIR,Kohima Smt. I. Lhovili S 	
a s LJDC 

Smt. H.'Zomuanpuii 	HSLC, 	14.9.64 	22.7.85 	12.12.90 12.12.90. 	pt. 	S /T 	DDK,Aizawl 
as UDC 

f,.!,I,,nibzugazh Shri G.N. Borah 	HSLC 	19.2.59 	17.7.64 	14.12 ..90 14.12.90 	pt. 	S /T 
as UDC 

19.12.90 19.12.90 	Pt. 	S/C 	AIR.Silchax Shri.R.K. Das 	 HSLC 	30.6.52 	7.9.74 
as 

Smt. Lal'nunerrgi 	HSLO 	18.3.63 	22.7.85 	21.12.90 21.12.90 	Pt. 	SJT - 	A IR, A i z ay~l 
as UDC.' 

Shri T.K. Dey. 	B.A. 	6.3.57. 	1'.8.84 	2 6. -12'. 90 26.12.90 	Pt. 	Neither DDK',Shillong 
as UDC-1 

r Shri S.C q'Paul 	 3. C om.. 	12.1.57 	14.4.82 	12.5.88 	31.12.90 	Pt. 	—.do— 	DDIMC,Tezpu 
as St e no (Ad—h oc)  31- 1 2. 90 	 as UDC 

14.8.84 
C,3—II(Ad—hoc) 

9,1-1.84 Reg. 	 s /T 	DDI<,,Dib.as UDO 
106 ~ Smt. T.. 3 - .* Burg9hain P.D ~ -- - 	 3i.i A6 	31.12-90 3 T. 1_? 

OTD ; f3hy f 	 7.1. 	 go. 	7. 1 d-,y -i 107: Shri Sankar Brahma" HS LCI 	26i.1.55 	 86 - 	30.11. 
7.1.91 	 a .s UDC 
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3 	4- 	 6 	 8 	-9 	10 

2 1. Kuin. 
. 
S ukla Das 	 10 .2. 65 	149- 8. 86 	22.11 - 90 - 14.8.91 	Pt. 	Ne.ither..  RTI (F) 9AIR . 	N.,Dw at AIR *  

T-4-, 1679 —I 	 Shg as UDC Shillong 

-Pemp,  13. ~2. 91 	22.9.91 - 	 -do- 8.5.62 Smt. Mita Chanda 	lass 	 22.9.86 	
=.9.9i 	 itanagar 

as UDC 

Shri A. 
- 
K. Acharjoe.. -PU(A) 	31.10.62 	26.9.86 	16.1.91 	26.9.91 	T emp. 	-do- 	AIR,Tura 

7_6_.__9 91 	 as UDC 

18,12 7 	27,~ 8,82 Shri S. .-A11i 	HSLC_ 	 4 5 	 10.7.90 	10.2 6 92 	Pt. 	-do- 	DDK,,Tura 
1-0. 	 as UDC 

Shri S-M. FaXOOq 	H S L C 	25.12.63 	29.10.86 	15.4.91 	.10..2.92 	Temp. 	-do- 	-do- 
I . 
	 10.2.92 

Sint. D. Bh 
. 
attacha- B.A.- 	15,.11.62 	1.11.86 	14 0'2.92 	14.2'92 	Pt. 	-do- 	AIR,Dibrugarh. 

a s UDC 
rjee 

Shri A.R. Baishya 	HSL ---, 	1.5.47 	2.5.67 	15.2.92 	15.2.92 	Pt. 	S/C 	DDK,Tura 
as Peon 	 as UDC 

	

.63 	30.10.86 	2.3.02 	2.3.92 	Pt. 	S/T 	AIR, Itanagar Shri gamin T at urxg 	Matzi: 	1.10 
a s 

24.3.92 	24,3.92 '129. Shri P.B. ROY 	B.A. 	12.1.61 	26.11.86 	 Pi. 	Neither' DDK,Silchar 
a s UDC 

Shri Nirode Sinha 	HSSL:; 	14.9.66 	4.10~ 86 	1.4.92. 	1.4.92 	Pt. 	03C 	AIR,Kailashar. 
a s UDC' 

4.4.92 	4..4.92 	Pt. 	Neiiher AIR,Kohima Shri Kamala Sen 	 29.11.49 	20.1.75 
as UDC, 

S" 	 ===d  1.2.66 	30.10.86 	28. 4'. 92 	2 6 . mt'* L Hazarika 	XI Pa 
a s bi&a SK 

Contd.. 
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2 	 3 	 4 	 6 	7 	8 	 10 - - - --- - - - - - - - - - - - - - 	- - - - - - - - - - - - - - - - - 

1476. S hr i Subrata Bhatta *  B.Sc. 	1 .-J.62 	7.12.87 . 	29. 4. 9*3. 	29..4. 
. 
93' 	Pt.. 	Neither AIR.Siluhar 

charjee 	 a s LJDC 

Shri D.K. Das 	H.S. 	10.7.61" 	10.12.87 	29.4.93 	29.4.93. 	Pt. 	S/C 	AIR.Belonia 
a s' UDC 

S/C Shri L.M. Borbhuayan P.U. 	30.3.58 	11.12.87 	29.4.93 	29.4.93 	Pi. 	 i,Pasighat 
as UDC 

Shri L. Kakati - 	P.U. 	 `e ..8. 6.58 	2.11.67 	30..4.93 	30.4.93 	Pt. 	S /T. 	DDK,.,.2uwahati 
as UDC 

. 5.11,63 	19 `21  87 	22 6. 93 	22.6.93 	Pt. 	N-:~ ither A.TR A-lartpla Shri Biswajit 	B.A. 
Bhattachazjec 	 as UCC 

Shri Puran Chetri 	HSLC 	 2. 9. 5 	5.-5.,;a 	2-~ -.6.93 	24.6.93 	PC . 	-do- 	A).P,Kohima 
a -i UAI 

Smt. Sanjita Dutta B. ~ . 	 1 .6 -: - 	2 4, 8 3 	9 	9 3 	Q 	 -do-' 	D K, Ag 4, 3 1 a 
UDC 

1153. Kum. Binapani Deb 	HSSLC 	17.2.63 	1,7.87 	12.7.93 	12.7 ~ 93 	P -L. 	 AIR, Kai 
a s LJDC 

Shri Alok Biswas 	B.,A. 	2.3.62 	il ~ 4.88 	16.7.93 	16.7 ~ 93 	'Pt. 	.-do- 	DDK"Kohima 
a  UDC .s L .  

-Shri Dulal Roy 	HSLC 	3.2. t,? 	25.1.88 	23.7.93 	2-9. 7 9 3" 	Tem:), 	S /U 	DDK, It a 
as UDC 

Shri Irom Kulaj:Lt 	FT Ir 	 Neither DDIViC Imp h a 1. It. .3. 67 	23.3.88 	4.8.93 	4.8.93 	Pt.. 
Singh 	 as UDC 

J' 	 :I /T 	 T f 	 NT 	t Shr i Tilok ~ Boxo 	P. U'. 	 23.9.61 
a s uo 

Contd ... 14.. 
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iL  a4 
18 2 	h _r L PD.K. Patoz 	 t 

- 1 83. S h r L_aj--.r.amt.iam.a 
A.V - g.j.  (Zp r*, a 

9* 	3 C 1 	4 	30 	
No It h 

si-izi R.k. -Sarma 	Frc.0m. 	jlq,,~9,65 	20 	 a LJDG 

_94 
&m.t  o. sawkxnie 	HSLC 	1.9.7..6G 	21-i,4.89 	 a 	 UDC. 

W14. 94 	 Piw. 	Neither DDK,Guwaha
til 

,n:. P. ChoudhuTy 	B & A* 	5.9.66 	27.4.89 	 as UDC 
S. 	 (B.Ed.) 	

S/C 	-do- 
30.9.94 	30.9.94 	Pt *  

Shri M. Haloi 	 B.A. 	1.2.60 	28.4.89 

29.4.89 	2849.94 	28.9.94 	Pt. 	Neither DDK,Itanagar. 

Shri D.S. Murthy 	B.A. 	27.2.63 	 as UDC 

4.5.8 
. 9 
	23.1.95 	230.95 	 S/C 	AIR, Tura 

$. ic .69 	 as,  UDC 
169. 5 h 	D.K. Das 	 a . k. 

.5/c- 

h 1. 9.1 

19Z. SIT 

lz~ 
zN 

!7: 

.Kqhima 
27- -,40 9 4 	Temp... 

L-4 	 a S- UDC 

NK, T 	DO 'IfnphaL 
air UDC;., 

rtd 
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2 - - - - - - - - - - 
DOK,,Kohima N e i t. 

-12.1.69 	17 	 3.iC 94 	3.1 .94 . 	Tem. 99  

13 	 B P 	 as UD' 
S h i ..K. Singh 

DDK 	- 4- ala 4- 	 S/T 	 Aga:[ 
.12 ~ 69 	3 	6; 9 	31 . 	")4 	31.'0.94 	F- 	

a s UDC' 
, ahini Deb 	B." 495. Srr.t. 

P _ 	 hat 
39 	30,5.c, 	30.t.P5 	 S/C 	A! Pas-9 

9 6. S 17'r i :Itpal Biswas 	x 1: 	2~ 4, 67 	 as U DC"' 
pa I SOCI 

rr'-K, hill 01. 
8.E 63 	'21 . 	 15.2. ~ 5 	 S/I 	L 	 j 

as UDC 
smt. I.; L y n_g d o h 

7 al,%' 
30,1 

	

4  0, 95 	P 2 	 30."O'C. 5 17. 	 a S 
-Kz, 	althanpari VartP P";- 

	

10. 95 	 S/T 	_d 

L.B.' Yawii 	..Puc: 	 .67 	2:t-1 9 - C 	30.10C9 	
` 4' zavd 

- - 	 -1 	14.11.9t 	-44,11.95 	 S/T 	DDK,. - 
,-I: r 	27. -...54 	29,9.3 	 'Ur 

~jx i 	Rokiamlova. 	 as 

	

-,11.95 	T e ,. -p! 	I/T 	0 ~- .;v  (C ~ .k I-~L~ 

-_q C 	25,9, - 7 	 UDC 
i srnt , aanjana Koyu 	 Tana-:7z:r as 

DD­  -;P 
1 2 	S"; 	4 4,il,95 	.1 .1.95 	Pt 	s/T 	N .  

a s 1 . .. 3 6, 
- 2 ss Laldingpuii 

pi Ne-, 	 A 
Al 	6 	2 L 	 JDC himial Sar -na -Shi - 

a  
8 9 	r:.3. 1 j 95 	2 	1 95 	P~ 
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T. 

sin~ I A.N. Sarina 

Nandi 
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3.o 	Steps for - identification  of  surplus staff:- 

	

3.1. 	Abolish vacant - posts-in excess of-the-revised 
(i,.e 'redue'ed)' ~ sanctibned - streng~h. 

lien on -.. another - pos 
A . 'certain *any personAn thb..sawplus ,. zone who-has a 

	

2' 	8 t.,drid wants to revert to that 
post; if so, ,., re -vprt sqoh person 0 
Adj ust/dispobd` of'-pe. r-sons ~ who ,  aie . ln - excess -of the 
revised..sanc 	 '~ are'not eligib le for tio'ned.streneth and 
redeployment through the !Surplus Cell, in accordance 

.,with instructionb'6f the Departme 
* 
nt of Personnel - & 

Administrative IL- ,fo ~cms,oQntained'in- O.M.No. 28017/l/75-  
as amended from B'stt(D)..,  -dated *28th A4u p t 

time . ,to time). 

\/3..4. I' Dgterw.ine,.'the",--..'nurob6r' *.oi persons: yet' --to ,  be declared 
p 	 -of Juniorm6st persons s r lus.' 

119W~ umb g.r 	 _..rqveroe_o ei~ual'to such n 	 0 .  
, ..of adniority. 

3.4.2 If - the organisatioh J s;, being. wouncJ4..up :  in tQ..to.though 
in phases,, declare.. staff 

, 
.surplus not in - the reverse 

order of beniority, but strictly.Th,.accordanoe with 
the-regular seni b ri ty it se l.f 

3.5.1 Wh~ re employee are.to  be...declai red surplus out of.a 
oadre in the 'reverse `br4er of seniority, invite 
opti.ons from the persons higher'up in 

' 
the ladder of 

. w  uld'suQ-mot  like to be deciared seniotiry, -who o 
fdrence to their juniors Incl surplus in pro 	 uded in 

the aforesaid list (vide.steps 34'6401' 
' 
ab*' ove) f or 

availing of- the*benefit-of voluntary... ,xotirement or -
redoployment.'*Obtain options from such staff in the 
proforma (Anneaure,II) circulated herewlth and 
preserve the same. 

395e2 Where, surplu,,B employees are to'be declared surplus 
in the 

. 
order. o~ :'Sonior, itty j  i seniors may at.their 

option be allowed' to stay back:-An - ~iic; crgan4. ap+i on 

-~or'being surrendered at a'later'stage and their 
-spo Juniors sutrnddred iorthwith,''.6aking' - it., 	cifioally 

clear to them 'the 
. 
senior optants)'that by 

opting to stay back.thby woul 
- d 

lose in point of 
seniority in the.new offices where,their juniors 
would be getting redeployed e-arlier. 

3.6.' 

	

	Now,identify the persons duo' , to be declared surplus. 

Me list thus prepared will consist of - 
o  Moto (a)'the senior persons who hdve..o.pted - su 

for b.eing d*ec* lared. ~-18'ui rplu's',. and 
­\A(b) unior-most* .'persons'roquired.,to -  make up the 

otal as :at. 	 above., -  para 

..17/ 



hAhA11rNr% Mrs 

IL 

the case of an org 
' 
anisation to',be'woundup'in 

ist'of the ~ ,, sexiiQrmw 

	

/phase.s,; It will cons 	 ~ t . ,':persons 
'6c-f or stdy:Lnk who ~avq 	 baok:,in'. the, Qrganisati'a), 

If i .ar perman c nt 1 -~ ost'requirea. t,o. ~ .e'. ) . ; a-brblished i s .  
held ..by a-pprsQn t4h`o'-'a1.s on. deputatio'n 

. t,~ 
some' other 

post,-,* he'.shou14 '~q,giveh- :a.notic .e $6..revert to the 
permanoi~Vpost , and`.'also 	 -event, Lng il6t, :  ~ 

..; of his ch ' dos.-, 	.0 ' T.evert. #  h.e 	
'
oft 

without-a lien on:abolition'of 14.a.per manent*post . ,. 
and,,-will cQnpe,queAt1 	 9~ t-to., Yl. 	 v .37 	hi a 
pax:ent....,9;9'ani .sat:~on/c,,idre ALatiprr".1'... in-, ~.'the jeyent. ...of 

	

Auc .1i... R:,'~depq 	 ;L parent cadre, 
he 

	

	 -'aild.."""the, Jun 	person Purp, ~~ :Pq a;0- 	 :Lormost 
of fici~a~lng..,ih .-.thb- c-adre.. 
retren"cli~ent..' ~ 'a.'~'4'..t'he.-"c'as*e may-be... 

3.7.1 Prepare.4 list of the persons so identi ~ied as , .' 
su rP lu s .'in - t hO Oadre, arranged i4 ..~he l  prevailing . order of intei r-se seniority 

	

3.8 	By-amino whether the number o f 'Scheduled Caste Of 
. 
ficials 

in the remaihing o'adrp falls shart - of the percentage 
Prescribed for - their recauitment'to Ahe ca 

. 
dre/post 

in question;'if so,'.to the 
' 
extent.,of'. , deficiency, the 

Scheduled * Caste - employees '(if .- eq~y),'-amon 	'.those ^. gst 
identified: t6'. be. declared s4rp ;Lup,, shoUld .-be retained 
and' 

' 
eq'ual number'of*junio='.ost'p'er"sohs' . belonging to 

the genexal.category.added.,t ' o.th,e list,of persons to 
be decla4ed -  su I 

	

3.9 	Repeat.'th'e) ' sam 
.0 . ro  0 .818.  

	

0 	to' ensurd ~ 6 &6*1" t an an m 6 e of the 
representation of''-of ficial s, 'belonging *to -the'-. 
Schedulea,,. Tribes . 1n . - the copti uing - oa re - 

	

3.10 	While Aoing' sp" -the';Schedul:ed - Castp and" :Sche' ~uled 
Tribe''. 

Of 
ficid 1 s. who have 

. 
sup-tiot 

r 
 o op.ted- 

. (viderStep 
3.5.1. 4bo.~o) :*,-  f0r ~ being'doFlare2C 4*suip' ~us, either t'b - 
avail`,&~ .'the 'facility, of: volu_ntL-~r~' 

. 
rb'ti' e '''nt or r me 

redoployiDent' oliduld not - be.hoid.baok T314rriYh'g' such 
optants other Schodulod Casto,"or 	 Tribe 
01M'A,0Yeeo yho : ,hayo to be hold back' to..,make, up the 
d0ftciPnoy * .,'in 'th'qir rep:ce sent ation in' the continuing 
cadre,' should, be r  rbtainedr in - th" ;der of their inte rse. ,  . . seniority,,.* .*. 

	

3.11 	Where one of the sp ouaa s working," in*#'th P; same. organisation 
is deolarQd surplus ~ ',(or has'al:peady,becin 

, 
-redeployed 

on being'so declared surplus) in the.- ordinary course, 
but the other spouse, is not_e.1igiblo.an4 : 'cannot be 
dec-lared surp ~u s  in'the ­~dinary bourse iholuding 
also on the 1 basis - of: his/1,1c.:q. ~ .option.- -there should be 
no objection ia -allowing the.lqftover 

, 
appuse,  being 

declared surplus in preference.'. 	his/her seniors who 
have opted for similar tzeatme'rit t *provided such spouse 
has supmotb opted for being transferred.to  the Surplus 
.0011,0 	 asis'(withr :a 1-the attendant 

	

. I n an out-of­:twxn b 	 1. conseqCi6hbos o ~f su"ch'out-of- 'turn transfer) and the 
g.rant,of this concession does not"deprive another 



To, 

The Dy. Director General(NER), 
All India Radio, 
Chandmari, 
Guwahati :Lul  003. Date 	2.3-10-96. 

Through proper channel 

subject 33 Transfer (in the same capacity) to Lunglei-- 
insertion of the worM 5LJRPLU.5 1  in the ~rder. 

Re fo re rice. s ~Our letter .1~O-DE'G(.,'E)/-Yransfer/96/3'33 
dt:25-9-96. 

Sir 
With reference to the transfer order cited 

above, it came to light that I have been transferred as a surplus staff of Civil Construction Wing, All India 
Radio,,(o/o the Executive Engineer(C)). Guwahati to 
All India Radio, Lunglei. 

I beg to state that I am not surplus, becaust3 there are numbers-of UDC's in our cadre, who are junior to me. 

Under the circumstanc6s . I humbl j pra y that maynot be treated as surplus and the transfer order dt:25-9-96 ma y kindl y be caiCelled and I ma ybe posted at Guwahati or 
I  at any station of my choice. 

)burs faithfully, 

AJ 
D.' Choud~ 
U.D.0 clij/ 

-0-0-0-0- 


